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today. Waste 	Management 	Facility 
vide letter dated June 12, 2019 
(Annexure VI) 
Aggrement has been signed 
with MIS Envirozon Instrument 
& Equipment (Annexure VII) 
on 	August 	28, 	2018 	for 
development 	of 	Waste 
Management facility for Solid 
Waste collection, segregation 
and processing. 

implemen-tation of SWM 
Scheme in the Vrindavan 
City to be provided 

around 600sqm Area and tender is 
also in the process for the same. 
Rest Sanitary Landfill site will be 
covered 	by vegetation in around 
Four Months.. 

4 months 

4 The 	Uttar 	Pradesh 	Pollution 
Control Board shall issue notices 

UPPCB 	has 	Issued 	notice to 
Nagar Palika Parishad vide letter 
dated 28.04.2017, 	07.04.2017, 
22.02.2017 	etc.(Flag 	'H') 	for 
compliance 	of 	Solid 	Waste 
Management Rules, 2016. 

No Direction issued after NGT 
order 	dated 	22.04.2019 
(Annexure VIII) 

Show Cause Notice Under Section-5 
of E.P. Act, 1986 Dated-13-12-2019 
has 	been 	issued 	to 	Municipal 
Commissioner, 	Mathura 	Vrindavan, 
Nagar 	Nigam, 	Mathura 	to 	ensure 
compliance 	otherwise 	prosecution 
proceedings under the provisions of 
Environment (Protection) Act will be 
initiated. 

If compliance not 
ensured then the 
proposal 	for 
permission 	for 
filling procecution 
u/s 197 Cr. P.C. 
Shall be sent to 
Government 	of 
U.P. 
Timeline:-
01 Month 

and take action in accordance 
with Air Act and the Solid Waste 
Management 	Rules, 	2016 
forthwith. In the event of failure 
to comply the same, the Member 
Secretary 	Pollution 	Control 
Board shall be held personally 
responsible 	and 	appropriate 
action 	in accordance with 	law 
shall be taken against him. 

5 The concerned Secretary of the 
state of Uttar Pradesh is directed 
to hold a departmental enquiry 
and 	take 	disciplinary 	action 
against the erring officers and 
the staff, if not, done so far, 

It 	was 	informed 	during 	the 
meeting 	that 	departmental 
enquiry was not initiated. 

Not Complied Show cause notice to Shri Mukesh 
gautam 	the 	then 	chairman 	Nagar 
Palika Parishad Vindravan has been 
issued on 02-12-2019 to explain facts 
till 17-12-2019. Further action shall be 
taken after his reply. 

6 The Secretary shall immediately 
submit a report with regard to the 
disciplinary action taken against 
the erring officers and the staff to 
the Tribunal, if the departmental 
enquiry has already been held or 
on completion of the same. 

As departmental enquiry was not 
initiated so no disciplinary action 
against erring officers and staff. 

Not Complied The then lncharge Executive Officer 
Shri 	T.N 	Chaube 	and 	Sanitary 
Inspector Shri Awdesh Kumar has 
been chargesheeted dated on 02-12- 
2019 

Departmental 
enquiry 	shall 
be concluded 
within 	03 
months. 

7 It shall be the responsibility of 
District 	Administration 	and 
Pollution Control Board to ensure 
complete prohibition for use of 
carry 	bags 	and 	other 	plastic 
waste in the city of Vrindavan. 
On failure to do so, the Executive 

Uttar 	Pradesh 	Shasan 	has 
issued 	notification 	'dated 
15.07.2018 	for 	plastic 	ban 
(Annexure-IX'). 	Nigam 	has 
advertized slogan for bad effects 
of 	polythene. 	(Annexure 	X) 	. 
Nagar Nigam has issued challan 

Complied 



Officer of Nagar Palika, Parishad 
and District Magistrate, Mathura 

to Plastic users (AnnexureXI) 

shall 	be 	held 	personally 	liable 
and appropriate proceedings in 
accordance with law, 'shall be 
ordered against them" 

) 	• V'1 
(Manoj Kumar Si h) 
Principal Secretary, 

Government of Uttar Pradesh 
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